Government of Jamimu and Keshmir
Department of Law, Justice and Parliamentary Affairs
Civil Seereturial
Srinagar/lammu
LR RLELE

Subject-1itigation Reforms and eMMective monitoring of Litigation in Union territary of

Jammu and Kashmir-Appointment of OfTieer In charge(OIC) Litigation.

GOVERNMENT ORDER NO:-3735-JK (LD ) of 2022
DATED:- 14 - 06 - 2022

Sanclion is hereby accorded Lo the appointment of Officer of Jammu and
Kashmir Academy of Art Culture and Languages as mentioned in annexure to this
Government Order as Officer [n charge Litigation (OIC) for the cases indicated
against each including contempt petition, i any, pending before Hon’ble High
Court of J&K and Ladakh/Central Administrative Tribunal.

The terms and conditions of appointment of the OIC shall be governed

by the provisions of Government Order No.1673-JK(LD) of 2021 dated

24032021

By order of Government of Jammu and Kashmir,

Sd/-
(Achal Sethi)
Secrelary to Government

No-LAW-0IC/153/2022 Dated:- 14- 06 - 2022
Copy to the:-

Learnizd Advocate General, J&K.

Principal Secretary @ Hon'ble Lieutenant Governor, Raj Bhawan.

Toint Secretary(JEK), Minisiry of Home Affairs, Government of India.
Registrar General, 1&K High Court, Jammu! Srinagar,

Principal Secretary to Hon'ble Chief Justice, High Court of Jammu and Kashmir.
Secretary, Jammu and K ashmir Academy of Art Culture and panguages
Director Litigation , Srinagar! Jammi.

Law Gfficer coneerned

Officer In Charge Litigation{OIC).

|0, Private Secretary to Chief Secretary for information of Chief Secretary.
|1, Private Secretary to Secretary Law.

12, Incharge Website.
3. Government Order file, :i\_a
14. Concerned file. 3

(Khursheed Ahmad h&l
Additional Secretary to Government
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Annexure (o the Government Order No. 3735-JK(L D) of 2022 dated 14.06.2022

. No  [Title of the Case | oic
PO WRICY Noo 212072020 titled Abdul Haml | Bharat  Singh,  JKAS,
Kasana Vs J&K Academy of Art. Culture and | Secretary
i. |l anguages . -
L2 WO no. 29062021 titled Soma Bevi Vs UT
L ptl&andOrs S
3 [WPIC) No. 219372021 titled Waheeda Akhier
Vs J&K  Academy of An, Culure and
Languepes. ]
4 ILPA No, 712022 in WRHC) No. 23342621

riile Javand lgbal Vs UT of J&K and Ors




